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transferred on that date to such tribunal. Debts 
Recovery Tribunals have been established at 
Ahmedabad, Bangalore, Calcutta, Delhi and 
Jaipur. 

(d) Such data is not readily available. 

 
 

Increase in Fares of Air India and Indian 

Airlines 

2918. SHRI GOPALSINH G. 
SOLANKI: Will the Minister of CIVIL 
AVIATION be pleased to state: 

 

(a) What is the percentage of increase in 
fares of Air India and Indian Airlines affected 
since January 1993 togetherwith the amount 
of revenue earned as a result thereof; 

(b) whether number of persons travelling 
by Air India and Indian Airlines has gone 
down as a result of this fare hike; and 

(c) what steps have been taken for 
ensuring increase in traffic by Air India and 
Indian Airlines flights? 

THE MINISTER OF CIVIL AVIATION 
(SHRI CM. IBRAHIM): (a) The percentage 
of increase in international fares on Air India 
from India from 1.1.1993 onwards is as 
follows:— 
 

Effective date of Percentage 

increase increase 

1.1.93 - 30.3.93 8.5 

1.4.93-30.6.93 15.0 to 26.5 

1.7.93 - 30.9.93 15.0 

1.1.94 - 30.3.94 4.6 to 6.5 

1.4.94 - 30.6.94 3.0 to 20.0 

1.7.94 _ 30.9.94 3.0 to 20.0 

1.4.95 - 30.6.95 0.90 to 9.86 

1.7.95 - 30.9.95 2.40 

1.10.95 - 31.12.95 10.00 to 15.40 

1.1.96 - 30.3.96 3.40 to 20.00 

1.4.96 - 30.6.96 10.00 to 15.00 

It is not possible to link increase in 
revenue to increase in international fares only, 
as variation in revenue also occurs due to 
currency fluctuations. 

The percentage increase in domesticfares 
affected by Indian Airlines and the additional 
revenue earned due to such increases are as 
follows:— 
 

Effective date Percentage Additional 

of increase increase revenue 
(Rs.) 

13.9.93 15% 180 Crores 

25.07.94 10% to 20% 190 Crores 

01.10.95 12% to 23% 250 Crores 

(b) No, Sir.   


